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No.295/04:/l ~ O.A. 

Hon'ble Mr. D.R. Tiwari, Member-A 
Hon'ble Mr. K.B.S.Rajan, Member-J 

For Applicant: Sri S.K. Misra for Sri J.N. 

Maurya 

For Respondents: Sri A.K. Gaur 

The learned counsel for the respondents 

has produced a copy of the order-dated 

28.11.2005. In view of this, the O.A. has 

become infructuous. The order-dated 

28.11.2005 is taken on record. 

In view of the above, the 0 .A. is 

dismissed as having become infructuous. 
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